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Presant: $h. H.P_.Chakravarty proxy for ;
$h. B.%.Jain, “;”
counsel for applicant. <
Sh. rohit Madan proxy for
Mrs. Aavnish ahlawat,
counsal for raspondents.

Froxy counsel for respondents submits that judgment
1s stayved by the Dalhi High Court and he has placed on record

copy of the order dated 8..5%.2002 whereby the stay has bhsasen

. ) . . ‘:'1
granted. Lat the CP ba adiournad sine dis. f‘“
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